05 04.2024 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 35
HON'BLE MR.JUSTICE VIKAS MAHAJAN

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

AT 02:30 P.M.

1.BAIL APPLN.924/2024
SH BHUPENDER .. .PETITIONER
THROUGH :MR.RAJPAL SINGH,ADVOCATE.
VERSUS
THE STATE GOVT OF NCT DELHI . . .RESPONDENT
THROUGH :MR.RAGHVINDER VARMA,APP FOR THE STATE
WITH SI PRIYANKA POLICE STATION NEW
USMANPUR.
MR.UTTAM DATT,ADVOCATE (AMICUS CURIAE)
MS .SONAKSHI SINGH,MR.KUMAR BHASKAR AND
MR.AMAN SANJEEV SHARMA ADVOCATE.

PROSECUTRIX IN PERSON.


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

